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(b) the value thereof and the earnings 
made from export of out and polished dia-
monds during that period ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI NITIRAJ SINGH CHAUDHARY): 
(a) and (b). The production of diamonds 
from the Ramkheria and Majbgawan mines 
of the National Mineral Developme~t Corpo-
ration Limited during the last three yean and 
value thereof are as follow. :-

r,ar Prodattitm of diamonds Value of 
in carols produaion 

1967-68 7801 31.70 Iakhs 
1968-69 7982 39.17 
1969·70 15335 64.26 " 

The information is being collected in regard 
to export of out and polisbed diamonds during 
tbe last three year, year-wise and will be laid 
on the Table of the House. . 
Posts of Oveneer& ill the GoveralDeat of 
Iadia Pre •• es for Schedaled c.._ ..,d 

Schedaled Tribes 

2771. SHRI Z. M. KAHANDOLE. Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 

. AND URBAN DEVELOPMENT be pleased 
to .tate : 

(a) whether the posts of Overseen reserved 
for Scheduled Castel and Scheduled Tribes 
in the Government of India Presses are not 
yet filled up; 

(b) ifso, the number of Overseen belong-
ing to Scheduled Castes and Scheduled Tribes 
respectively appointee. in these Presses to-
date; 

(c) the reason. why these posts were carried 
forward from one selections to another when 
candidates from these Scheduled Castes and 
Scheduled Tribe communities were called for 
interview ; and 

(d) the ,tep' Government propose to take 
to maintain communal Roster in this re.pect 
from U. P. S. C. and Departmental candidates 
alike? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH): (a) A requisition for 
recruitment, amongst others, of one Scheduled 
Caste and one Scheduled Tribe Overseer 
has been placed on the Union Public Service 
Commission. 

(b) Five Overseen belonging to Scheduled 
Caste communities have been recruited to-
date. No Scheduled Tribe candidate has 
been recruited. 

(c) Selection. are made by the Union 
Public Service Commission. Posts against 
which candidates were selected, were filled. 
The remaining vacancies had to be carried fo .... 
ward. 

(d) There is no reservation for Scheduled 
Castes and Scheduled Tribes in the 33.1/3 % 
of the vacancies which are filled by promolion 
from amongst departmental candidates. No 
Roster for special representation in services 
has to be maintained for these vacancies. The 
prescribed ro.ter is being maintained for the 
remaining 66.2/3% of the vacancies which are 
filled by direct recruitment through the Union 
Puhlic Service Commission. 

Reerai_ent of Scbedaled Cutes aDd 
Scbedaled Tribes Ovel'lleers ill Govern-

ment of IDdla Presses 

2172. SHRI Z. M. KAHANDOLE: Will 
the Mini.ter of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state: 

(a) the number of candidate belonging to 
Scheduled Castes and Scheduled Tribes inter-
viewed and .elected for the the posts of Over-
seen in the Government of Inia Presses during 
the last three yearl, if 10, their dates of appoint-
ment; 

(b) the number ofpo.1I of Overseers re-
served for these communities at the time of 
recruitments ; 

(c) whether It IS a fact that some depart-
mental candidates were appointed as Overseen 
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though they did not polIS .... Diploma in Print-
ing, if so, the reasons therefor ; 

(d) whether the Scheduled eastes and 
Scheduled Tribes po ...... ing the same qualifi-
cation and experience as Departmental candi-
dates were Dot selected; and 

(e) if so, the action Government propose to 
take in this regard ? 

PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH): (a) and (b). A stato-
ment giving the requisite information is laid on 
the Table of the House. 

(c) No. The departmental candidates 
selected by the U. P. S. C. against the direct 
recruitment quota possessed Diploma in print-
ing. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY, (d) and (e). Do not arise. 

(a) Number of candidates belonging to Scheduled Castes and Scheduled Tribes inter-
viewed and selected in :-

No. of candidates interviewed I No. of candidates selected 
Scheduled Castes I Scheduled Tribes Scheduled Castes I Scheduled Tribes 

Date of 
joining 

1967 
1968 

6 
10 

1969 5 

3 
19-2-1968 

12-11-1969 
12-11-1969 
15-11-1969 

(b) Number of vacancies reserved for Scheduled Castes and Scheduled Tribes in :_ 
Scheduled Castes Scheduled Tribes 

1967 
1968 
1969 

3 
4 

EDhanced Price of Land for Cooperadve 
Hoase Bulldln, Societies In Delhi 

1.773. SHRI RAM SWARUP VIDYAR-
THI: Will the Mini,ter of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state : 

(a) whether recently Housing Commis-
sioner, Delhi has enhanced the price of the land 
given to Cooperative House Building Societies 
by Rs. 1.50 per square yard as acquisition 
charges ; and 

(b) if so, the reasons for increasing the ac-
quisition charges of land by Rs. 150 per square 
yard specililly wben tbe land was acquired long 
ago and tbe price was fixed thereon at that 
time? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH): (a) The price of the 
land allotted to Cooperative House BUilding 
Societies in the Pritampura and Robtak Road 
areas, bas been increased by Re. 1/- per 
square yard. 

(b) This enhancement became necessary on 
account of the ord.,.. of the District Judge 
increasing the compensation to be paid to the 
land owners, wbose land was acquired. 

Compeaaadoa Paid to Land a_en In 
Pftampura-Shahurpura Area for AcquI_ 

udou of Land 

2774. SHRI RAM SWARUP VIDYAR-
THI: Will the Minister of HEALTH AND 




